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VERIFICATION

I, Sreekala S. , Chief Environmental Engineer, Kerala State
Pollution Control Board, Regional Office, Thiruvananthapuram,
The 5" respondent, do hereby verify on this the 15" day of
February 2023, that all what is stated above are true and correct to
the best of my knowledge, information and belief.
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Chief Environmental Engineer
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Chief Environmental Engineer
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BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL

SOUTH ZONE, CHENNAI

Original Application No.141 of 2021 (SZ)

Respondents : State of Kerala & Others

Addendum Report filed by Chief Environmental Engineer, Kerala State
Pollution Control Board, Regional Office, Thiruvananthapuram on behalf of
The Kerala State Pollution Control Board, in_ Original Application No.
141/2021.

The Hon’ble NGT vide order dated 30/09/2022 in the above OA has suggested
the Board to initiate appropriate action against the Panchayats for not establishing
STP’s and for not removing the encroachments.

Accordingly the Board had filed its action taken report as per the above order
on 12/12/2022. In addendum to the report filed before the Hon’ble NGT on
12/12/2022, the following facts are submitted.

It is respectfully submitted that

1. Eventhough Pallickal River is flowing through Pathanamthitta, Kollam districts,
only two tivulets, one which flows downstream from Thamarakulam meets
Pallickal river at Airottupalam in Shooranad north Panchayat, Kollam district
and another rivulet flows through Chooral Vayal (Alappuzha district) which
forms boundary with Pathanamthitta district. It was noticed that the people
living in and around the banks of rivulet mainly depends on agriculture sector
for their lively hood. No other activities causing pollution were found on the

/,

SREEKALA S.
Chief Environmental Engineer

1



banks of the rivulets. Also there are neither any polluting industries nor
hospitals/commercial complexes and markets located near to these rivulets.

2. However letter was i1ssued from Board’s District Office at Alappuzha to
respective local bodies (Thamarakulam, Palamel and Nooranad Grama
Panchayats of Mavelikara Taluk) for taking measures to prevent the pollution of
streams flowing into Pallickal river and to close outlets to these rivulets if any
and to submit detailed action plan along with required cost, fund and timeline for
the implementation of the activities. The Action plan submitted by
Thamarakulam and Palamel Grama Panchayats of Mavelikkara Taluk was
forwarded vide letter dated 03/02/2023 from District Office Alappuzha. Copy of

the letter enclosing action plans is submitted herewith as Annexure 1.

All that stated above are true to the best of my knowledge and belief.

Dated this the 15" day of February 2023.

SREEKALA S.
Chief Environmental Engineer
Sreekala S.
Chief Environmental Engineer
KSPCB

Solemnly affirmed and signed by the deponent who is known to me on this

the 15" day of February 2023.
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Translation of Annexure 1

PCB/ALP/DL-41/2 03/02/2023

From
Environmental Engineer,
Kerala State Pollution Control Board,
Alappuzha

To
Chief Environmental Engineer,
Kerala State Pollution Control Board,
Regional Office, Pattom, Thiruvananthapuram

Sub: Pallickalar restoration - order dated 30/09/2022 in OA No.141/2021
-reg

Ref: 1. Hon’ble NGT OA No.141/2021.(SZ)
2. This office letter of even no dated 14/11/2022
3. Action plan Of Pallickalar submitted by Thamarakulam Grama
Panchayat dated 02/02/2023 (copy enclosed)

Madam,

The steps taken by the Board and the action plan submitted by the Panchayat
regarding the restoration of rivulets of Pallickalar were submitted vide ref.(2). A
revised action plan of Pallickalar submitted by Palamel and Thamarakulam Grama
Panchayats of Mavelikara taluk is enclosed herewith for your information.

Yours Sincerely

Sd/-
Environmental Engineer
District Office, Alappuzha

Encl- as above

Copy to:

Member Secretary
Kerala State Pollution Control Board,
Head Office, Thiruvananthapuram



Mavelikara Thamarakulam Grama Panchayat Restoration
Tributary (Stream) Cleaning of Pallikal River
Report & Action Plan

Two rivulets, one originates from Nooranad Chooral vayal and other from
Palamel Grama Panchayat joins together at Gurunathan kulangara in
Thamarakulam Grama Panchayat which further flows to Irappanpara, and enters
Chathiyara puncha located at the boundary of Alappuzha district and flows along
the boundary of Sooranad north Grama Panchayat and Thazhava Grama Panchayat
and finally joins Pallickal river { which originates from Pathanamthitta district) at
Kollam district.

Protective walls made of coir geotextiles were provided on both sides of
banks of the stream passing through Mavelikara, Thamarakulam Grama panchayat
in the Mahathma Gandhi National Rural Employment Guarantee Scheme for the
year 2019-20. In the coming years, various activities are being carried out by the
joint action of Haritha Karma Sena, Kudumbasree, other mass organization,
Panchayat and health workers to create awareness among the public regarding
protection of stream and waste disposal.

Haritha Karma Sena, Haritha Kerala Mission, Suchitwa Mission and
Kudumbasree mission, District Pollution Control Board are doing remarkable work
in Mavelikara Thamarakulam Grama Panchayat for the protection of stream. The
plastic waste generated in the areas of Grama Panchayat are collected from houses
and other institutions by the Haritha Karama Sena members and are segregated
and handed over to Clean Kerala Company.

The Panchayat has decided to undertake the cleaning of the stream under the
Mahathma Gandhi Rural Employment Gurantee Scheme of Haritha Kerala Mission
under the scheme “ Ini njan Ozhukattae” to facilitate the sufficient water flow in

the rivulets. Estimate in this regard has already been prepared. However due to



continuous rains and high water level in the stream, the said work could not be

completed during this period and the work will be carried out as soon as the water

level comes down.

CCTYV camera has been installed in Irappanpara culvert, which is one of the

areas where garbage is likely to be dumped in to the stream.

The Grama Panchayat has taken steps for the repair and maintenance of

faulty CCTVs and initiated action for installation of CCTVs at various places

under Annual Plan 2022-23. The Grama Panchayat initiated actions for creating

awareness among public by placing notice boards and distributing notices among

them. Above matter is also emphasized in the Grama Sabha meetings. The report

of above said matters is submitted for further necessary action.

Place Type Action Period
Irappanpara Rivulet 1. Notice board Established
Bridge placement of
2. Distribution of notice
for public awareness 30/12/2022
3. Installation of CCTV | 31/01/2023 (included
under scheme of
2022-23)
4. Taking legal action | Inspections are being
against dumping of |carried out and
waste. necessary actions are
taken.
Gurunatha Stream 1. Placement of notice | Established
Kulangara board
2. Distribution of notice | 30/12/2022

for public awareness

3. Taking legal action
against dumping of
waste.

Frequent Inspections
are being carried out
and necessary actions
are being taken.




As a part of Implementation of the project named “Valichertyalmuktha
Keralam™ cleaning activities have been carried out on 28/01/2023 under the
responsibility of Ward Sanitation Committee in Irappanpara, which is a part of
rivulet that joins Pallickal river.

It is reported that a DPR (Detailed Project Report) is being prepared for
Irappanpara tourism which is selected in the destination challenge project of the

Kerala Tourism Department.

Yours Sincerely
Sd/-
Secretary

Mavelikkara Thamarakkulam Grama Panchayat



S.C1-1745/2022(1) Palamel Grama Panchayat Office
Noornand P O., Alappuzha District
E-mail- palamelgp@gmail.com
Phone: 0479 2386326
Date: 02/02/203

From
Secretary,
Palamel Grama Panchayat

To
Environmental Engineer,
Kerala State Pollution Control Board,
Alappuzha
Sub: Palamel Grama Panchayat —Restoration of Pallickal -Reg
Ref: Your letter dated 02/02/2023.
Sir,

Attention is invited to the above matter. With the help of ward level
sanitation committee, it was ensured that no waste water is discharged to in the
river in the areas passing through Pallikalar’s tributary, Chooral vayal in Palamel
Grama Panchayat. In addition to this tender process for rejuvenation of Chooral
Vayal thodu Scheme’ has been completed under annual plan 2022-2023. This
works includes deepening and cleaning of Chooral Vayal stretch and construction
and protection of bank side for 100 m distance. It has been decided to undertake
the projects including protecting the side of the streams in the coming years in
order to prevent the encroachments.

Yours Sincerely

Sd/-
Secretary
Palamel Grama Panchayat
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